FACTUAL AND
ACTION TAKEN REPORT OF JOINT COMMITTEE
IN OA NO. 63/2020 (CZ)

AJENDRA SINGH

VS
STATE OF M.P. & ORS.

Committee members :-

(1) SDM, Niwari

(i1) Mining Officer, Niwari

(iii) Regional Officer, M.P. Pollution Control Board, Sagar

Date of Inspection :- 31.12.2020




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH AT BHOPAL

ORIGINAL APPLICATION NO. 63/2020 IN THE MATTER OF

APPLICANT - AJENDRA SINGH
VS
RESPONDENT - STATE OF M.P. AND ORS.

Factual status and action taken report —

In compliance to Hon’ble National green Tribunal Central Bench order dated 17.08.2020 in the
matter of OA no. 63/2020 (CZ) Ajendra Singh V/s State of MP & others for submitting factual
and action taken report by the joint committee of State PCB and Collector district Niwari, the
Collector Niwari has constituted a committee Sub divisional officer (Revenue) / SDM Tehsil &
distt- Niwari, Regional officer, M/P. Pollution Control Board Sagar, Mining officer, district
Niwari to visit the site of illegal mining on area of the Lakshmanpura and submit the report vide
letter no. 458 dated 16.09.2020. Copy of letter is enclosure -1

In compliance to order of Collector Niwari, the committee visited on 31.12.2020. The site of
mining area mentioned in the application of district Niwari in MP. The factual status on the

issues raised in application is as follows:

). The petitioner has raised allegation of illegal mining in Laxmanpura area, it is pertinent
to note that, village Laxmanpura falls in Uttar Pradesh and not in Madhya Pradesh.
However the committee visited the area falling near the M.P. side of State Border i.e.
village Pratappura.

o 4 Famous Historical temple is situated in Orchha of district-Niwari and river Betwa is also
flowing near the temple. Village Pratappura of tehsil Orchha district Niwadi, situated at a
distance of approx 8-9 KM from Orchha Mandir, is having deposit of stone mineral
suitable for stone aggregates. A number of small area mining lease is allotted for mining
of stone aggregates in village pratappura and nearby village as Bhojpura, Sitapur & Jijora
in Madhya Pradesh and a village Lakshmanpura which is situated in district Jhansi of
Uttar Pradesh near the boundary of Village Pratappura of M.P. 26 Mining lease in
village-Pratappura, 13 in village-Bhojpura, 09 in village- Sitapur and 04 in village-Jijora
of Tehsil-Orchha, district-Niwari are allotted for stone mining by department of mineral
resources. These mines have obtained approved mining plan, lease allotment by mineral

resources deptt. of M.P. NOC from gram panchayat, Environmental clearance from



SEIAA and consent from M.P. Pollution Control Board. No illegal mining in the area is
observed. List of mines is enclosure -2
No illegal mining is allowed in the area, District collector has also constituted a
committee to regularly visit the area and take necessary action if any violation is
observed, copy of letter dated 28.09.2020 is enclosure -3
Migration of villagers due to pollution is not reported or observed.
The mines are situated at about 400 Meters to 03 KM from river Stream of Betwa River
near Village- Pratappura, Bhojpura, Sitapur & Jijora. Destroying of natural flow of Betwa
River is not observed.
Mine leases operating in district Niwari of M.P. are more than 200 Mt. from any bridge,
National or State highway river bank or canal.
18 Stone Crusher are established in Village- Pratappura and 06 in Village- Bhojpura. The
stone crushers operating in this area have obtained necessary permission from mining
department, State Pollution Control Board. All stone crusher established in district
Niwari of MP are beyond 100 M. from national/State highway stone crusher have
installed necessary Air pollution control arrangement as dust containment to screen unit,
water spraying arrangement and wind breaking structure. Regular visit of the area is also
done by officers of M.P. Pollution Control Board and if any irregularly in found,
Letter/Notice is issued for corrective measures. No illegal operation of crusher is found in
the area. List of Crusher is enclosure -4 .

Hence action has already been taken for corrective measures in stone crusher and

mines for pollution control and environment management.

Recommendation-

A cluster of stone crusher is developed in village- Pratappura of district Niwari due to

availability of mineral for stone aggregate in Madhya Pradesh. For effective Pollution

control and environmental Management the committee suggest following

recommendations:-

1. The authorities shall permit mines and crushers in compliance of the siting
guidelines.

2. All stone crusher unit should operate only with necessary Air Pollution Control

arrangements. M.P. Pollution Control Board and District Mining Office should
comply the same.
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The issue raised in this application is illegal
Orchha District Niwari by the Private Company without
without eny environmental clearance.

mining in ares of Laxmanpur Near
following due process of law and

We deem if just and proper to call a report on the matter in issue in present

application, form Join Commiltee consisting of :»

(i)  The District Magistrate/Collector Niwari

(i)  District Mining Officer
(iii) Madhya Pradesh Pollution Control Board

The Committee is directed to visit the place and submit the action taken report
within Four Weeks. The State PCB will be the nodal sgeney for coordination and logistic

support,
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_ LIST OF STONE CR’UfSHER UN'IT IN enel~ L{
Village - Pratappura Area, District — Niwari (M.P.) SR
SR | NAME OF CRUSHER UNIT OWNERS NAME ADDRESS

| | SHREE RAM STONES VISHAL GUPTA Vill- Pratapura, Tah. Orchha, Dist- Niwari |
g4 ﬁ%‘i“fﬁ RAMSTONE CRUSHER VISHAL GUPTA Vill- Pratapura, Tah. Orchha, Dist- Niwari
3 | SUBHAM STONE SUNEEL GUPTA Vill- Pratapura, Tah. Orchha,wi)ist- Niwari
4 | RAHI GRANITE RAJEEV JAIN - Vill- Pratapura, Tah. Orchha, Dist- Niwari
5 | RAHISTONE RAJEEV JAIN Vill- Pratapura, Tah. Orchha, Dist- Niwari
6 | GANPATI STONE RAHUL GUPTA Vill- Pratapura, Tah. Orchha, Dist- Niwari
7 | MAHAMAYA STONE Mr, DIXIT JI Vill- Pratapura, Tah. Orchha, Dist- Niwari
8 | BALAJI STONE CRUSHER NITIN SAROGI Vill- Pratapura, Tah. Orchha, Dist- Niwari
9 | KHERAPATI STONE CRUSHER C.B. GUPTA Vill- Pratapura, Tah, Orchha, Dist- Niwari
10 | PAWAN GRANITE AKHIL RAI Vill- Pratapura, Tah. Orchha, Dist- N iwari
i1 | SWASTIK STONE ARVIND on;;w Vill- Pratapura, Tah_.?}rchha, Dist- Niwari
12 | BAHGWATI g%oma CRUSHER UNIT — 1 | OM PRAKASH AGARWAL | Vill- Pratapura, Tah. Orchha, Dist- Niwari
13 | BHAGWATI STONE CRUSHER UNIT -2 | OM PRAKASH AGARWAL | Vill- Pratapura, Tah. Orchha, Dist- Niwari
14 VA;DE MATRAM STONE CRUSHER | DEVENDRA SINGH Vill- Pratapura, Tah. Orchha, Dist- Niwari
i5 | JALHANUMAN STONE CRUSHER C.B. GUPTA Vill- Pratapura, Tah. Orchha, Dist- Niwari
16 | SAVITRI STONE CRUSHER VINOD JAIN Vill- Pratapura, Tah. Orchha, Dist- Niwari
17 | VUAY LAXMI STONE CRUSHER DEEPAK Vill- Pratapura, Tah. Orchha, Dist- Niwari
18 | GANESH STONE ANIL RAI Vill- Pratapura, Tah. Orchha, Dist- Niwari
19 | JAI SHRI RAM STONE CRUSHER UNIT -1 | VISHAL GUPTA Vill- Bojpura, Tah. Orchha, Dist — Niwari
20 | RADHEY RADHEY STONE KAILASH GUPTA | Vill- Bojpura, Tah. Orchha, Dist — Niwari
21 | RAM RAJA STONE CRUSHER TARUN GUPTA Vill- Bojpura, Tah. Orchha, Dist — Niwari
22 | SHRIRAM RAJA STONE TARUN GUPTA Vill- Bojpura, Tah. Orchha, Dist — Niwar
23 JAIT;}DA‘;{BEY UNIT -1 NITIN SAROGI Vill- Bojpura, Tah. Orchha, Dist — Niwar
24 | JAIJAGDAMBEY UNIT -1 NITIN SAROG! Vill- Bojpura, Tah. Orchha, Dist — Niwar
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